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KAVITA JHA
1 | Param Prakasha Nand Jha Path Bilasi Town Deoghar, | 15-07-1967 qipT Afge
Jharkhand PIN- 814112
NISHA KUMARI
Station Road, Ward No.-30, P.O.-Begusarai, P.S.- .
2 Nagar Begusarai, District-Begusarai, State-Bihar, PIN- 10-08-1974 et
851101
SANJEEV KUMAR
3 | Kali Bari Road In Front of Brahammani Mandir, P.O.- | 06-02-1974 gdT FRIROT 7oy
HPO, P.S.-Mithanpura, Muzaffarpur, Bihar-842001
GAUTAM KUMAR JHA
Sant Nagar, Water Works Road, Ward No.-28, In
4 Front of Shiveshwar Mishra House Barari, Bhagalpur 06-01-1960 gt o8
PIN-812003
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KAMLESH KUMAR SINGH

Correspondance Address-

Flat No.- 302, Park View PRDA Apartment,
Above S. K. Puri Post Office, S. K. Puri, Patna-
5 | 800001 07-12-1962 KRS goy
Permanent Address-

S/o- Late Kailash Prasad Singh Village + Post
Office- Chandadih, Via- Punsia District-
Banka, Bihar

ASHA DEVI

Correspondance Address-

C/o- Late Pramod Kumar Sinha, Asha Devi
Advocate High Court, Patna, H No.-28,
Mother Tressa Path, Behind Krishna
Apartment, Boring Road, Patna, Bihar, PIN-
800013

Permanent Address-

C/o Krishna Prasad, Asha Devi, Advocate,
High Court, Patna, Nayak Gali, Gola Road,
Nawada, Bihar, PIN-805110

20-02-1961 SRR i
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FORM 1
Form of Oath of Office for the President and Member of the State Commission and

District Commision

I, A. B., having been appointed as the President/Member in the State Consumer Disputes
Redressal commission, .............../ District Consumer Disputes Redressal Commission, .............
do solemnly affirm/ do swear in the name of God that I will faithfully and conscientiously discharge
my duties as the President/Member of the State Commission/District Commission to the best of my
ability, knowledge and judgment, without fear of favour, affection or ill-will and that I will uphold
the Constitution and the laws of land.
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FORM 11

Form of Oath of Secrecy for the President and Member of the State Commission and
District Commission

I, A. B., having been appointed as the president/ Member of the State Consumer Disputes
Redressal Commission, .......... / District Consumer Disputes Redressal Commission, ........ do
solemnly affirm/ do swear in the name of God that I will not directly of indirectly communicate or
reveal to any person of persons any matter which shall be brought under my consideration or shall
become known to me as President/ Member of the State Commission/District Commission except as
may be required for the due discharge of my duties as the President/ Member.
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